NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 29.08.2022 (MONDAY)

COURT -II1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. ILA. No. 3033 of | Prakash Chandra Kapoor & Anr. Meenakshi Rawat Sumesh Dhawan-R1

2022 in Comp.

Vs.

Chetan Kapadia-R2

No. 79 of 2022

Ors.

Vs.

Registrar Of Companies, NCT of Delhi
& Haryana

App. (AT) (Ins) Vijay Kumar Iyer Vijay Kumar Iyer
No. 140 of 2021 Liquidator & Anr. Ankita Bajpai
For Admission (Fresh Case)
2. Contempt Case AAR KAY Chemicals Pvt. Ltd. & Ors. | Tushita Ghosh
(AT)No. 13 & 14 | Vs.
0f 2022 in Comp. | A.P. Refinery Pvt. Ltd. & Ors.
App. (AT) No.
394 0f 2017 &
55 0of 2018
For Admission (After Notice)
3. Comp. App. (AT) | Nitin Jain Liquidator PSL Ltd. Aditya Gauri Radhe Agarwal
(Ins) No. 337 of | Vs,
2021 Universal Tutorial Pvt. Ltd.
4. Comp. App. (AT) | Explorers Travels and Tours Pvt. Ltd. Tuhin Sinha Aditya Bharech
No. 14 of 2022 Vs. Punita Khattar-R1
Punita Khatter & Ors.
5. Comp. App. (AT) | Trivir Hotels & Resorts Private Ltd. & Divesh Goyal

For Hearing

6.

Comp. App. (AT)
No. 100 0f 2020

Riverdale Infrastructure Pvt. Ltd.
Vs.
Kirloskar Ebara Pumps Ltd. & Ors.

With

Pooja M. Saigal

Sakesh Kumar-R1
Rajshekhar Rao-R2
U.A. Rana-R3




7. Comp. App. (AT) | Ebara Corporation Vijay Nair Sakesh Kumar-R1
No. 101 0f 2020 Vs. U.A. Rana-R2
Kirloskar Ebara Pumps Ltd. & Ors. Pooja M. Saigal-3
8. Comp. App. (AT) | R.P. Casting Pvt. Ltd. Ashish Middha Easha Kadian
No. 209 of 2020 Vs. Sanjay Kumar-R2
Registrar of Companies, Delhi & Himanshu
Haryana Lata Sisodiya
Himanshu
Chakrvarty
9. Comp. App. (AT) | Ameet Khandelwal Sandeep Bajaj Kumar Anurag Singh
No. 22 of 2022 Vs.
Smt. Pooja Goela Ors.
With
10. | Comp. App. (AT) | Ameet Khandelwal Sandeep Bajaj Zain A Khan
No. 23 of 2022 Vs. Dilsheen Kaur-R1
Smt. Pooja Goela Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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